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known and has conveyed to the Goyern-
ment of Pakistan,

(d) Pakistan Government have denied
giving help'and assistance to the extre-
mists in Punjab.

feeslt ¥ wmatfm dad fase

frd. e W agrA

2778. &t dWm TW AW F¥T
faren wix wegfa w41 3 FaTE w
w1 F30 ¥ :

(%) Femra feelt § smrfaa
oy fagg frdr oew #1 feadt
ggEar & & ; W

() T8 % Feg e S #
X AW §U F. §F, T T
frafa sraTT 9T F41 3 qrraE e
aA e faare 2 ?

Wawat & 39 WM (o qte &
am) : (F) farar W 7 =gl w.
aq % fesell & 28-30 AFAT, 1983
% qu dwy fre fed whe ®
AEAE] BT 16.30 T To FI_fawfia
qEIAT 9T A Y0

(@) ™ THwT F gW FH W
qreg o fazei ¥ el & ware
agraar W% famgamar & w7 7 fedh
1 AFYAT FTA FIA AR T I UG
# g OF IO A F 9§ A
#1 gHL IAAT A1 | WA AF T AAL
w7 %1 fax e fedt awam &
fapifet ® wgaor & #1f y@w
o A g g i e

DECEMBER 8, 1983

Comm. Re. Nirankaris and Akiljs 320

famits st faefa, graen Wy
S §T9 § T § @ gWew #
GET UF WEATH 91H gUT 47 | R
faw 3y afufa afsw vz A o€ &9
9% N & g w3

Sixth Plan Target for Elementary
Education

2779. SHRI P, K. KODIYAN,: Will
the Minister of EDUCATION AND
CULTURE be pleased to state :

(a) what was the target set for
clementary education in the Sixth Plan
period;

(b) whether the Sixth Plan targets in
this are likely to be achieved ; and

(¢) if not, the extent of shortfal
expected ?

THE MINISTER OF STATE OF THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRIMATI1 SHEILA KAUL) :(a) The
target of additional earolment at the
clementary stage during the Sixth Five
Year Plan is 180 lakhs,

(b) Yes, Sir.
(c) Does.not arise.

12,00 hrs,

RECONSTITUTION OF COMMITTE E
OF MEMBERS OF PARLIAMENT
TO BRING ABOUT RECONCILIA-

TION BETWEEN NIRANKARIS
AND' AKALIS |

Mk.m Members may re-
call that I had made an appeal to the
Nirankaris that they should not go to
Amiritsar and told them that a Committee
of Members of Parliament would be con-
stituted to bring about reconciliation and
to find solution to their problems by re.
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and Akilis and Akilis

moving  the differences through mutual
understanding, as recommended by the
House, Accordingly, on 26th August,
1983, I had announced the formation of
a Committee of Members of Parliament
consisting of the following members ;(—

Shri R.S. Sparrow

Shri Indrajit Gupta

Shri Chandrajit Yadav

Shri G.L. Dogra

Shri Ratansinh Rajda

Shri Satish Agarwal

Shri Ebrahim Sulaiman Sait
Shri Sat Pal Miual
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Shrimati Margret Alva

With a view to make the Commitiec
more representative in character and
broad-based, I, in consultation with
Chairman, Rajya Sabha, have now decid-
ed 10 increase the membership of the
Commit‘ec from present 9 members to 22
members—1+ from Lok Sabha and 7
from Rajya Sabha. The Committee shall
now consist of the following members :

LOK SABHA

Shri R.S. Sparrow
Shri G. L. Dogra

Shri Jagannath Kaushal
Shri P.C. Sethi

Shri Tayyap Hussain
Shri Vikram Mahajan
Acharaya Bhagwan Dev
Shri Ratansinh Rajda
Shri Satish Agarwal
Shri C.T. Dandapani
Shri Indrajit Gupta
Shri Harikesh Bahadur
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13. Shri Nathuram Mirdha
14. Shri Ebrahim Sulaiman Sait
15. Shri Chandrajit Yadav

RAJYA SABHA

16. Shri Satpal Mittal

17. Shrimati Margaret Alva

18. Shri M.C. Bhandare

19. Shri Sukhdev Prasad

20. Shri D.D. Basumatari

21. Shri Harkishan Singh Surjeet
22, Dr. Sarup Singh

As already announced, the functions of
the Commitiee shall be to bring about
reconciliation between Nirankaris and
Akalis and to suggest measures, if neces-
sary, thereafier.

The Chairman of the Committee shall
be elected by Members of the Committee
from among themselves,

In order to constitute a meeting of the
Committee the quorum shall be one-third
of the total number of members of the
Committee.

In other respects, the Rules of Proce-
dure of the Rajya Sabha relating to
Select Committees on Bills, shall apply

mutatis-mutandis.

The Committee shall have power to
regulate its procedure,

The Committee shall make a report to
the Rajya Sabha.

A similar announcement is being made
by the Chairman, Rajya Sabha, in that
House.



